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downstream of the
river in the territory
of Uttarakhand and
removel of the same.
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Superintending E -0
II}'F:Jemulics Circle. Bahadrabad flﬂd% :l_

(1.R.I. Roorhee)

Haridwar, Uttrakhand '

e-mail: selvd24'@gmail.com

To. .

Visiontek Consultancy Services Pvt. Ltd.

Plot No. M-22 & 23, Chandaka Industrial Estate, Patiya
Bhubaneswar-751024, Dist- Khurda, Odisha

c-mail- visiontekin@gmail.com

 Letter No.- 343/SE(Hyd)/FPZ . Date—17.03.2023
[}
Subject: Regarding Starting of Consultancy Work in F lood Plain Zoning Rivers Solani, Ratmau, Ramganga
West. Nandhaur, Malin and Ladhiya (Lot -3).
Dear Sir, .

; l This is to inform you that Agrecment Signed for exccution of the “Consultancy Work .for Flood
Plain Zoning in accordance with Uttrakhand Flood Plain Zoning Act-2012 in Rivers Solani, Ratman,
Rumgunga West, Nandhuur, Malin and Ladhiya (Lot -3)." Has been registercd as Agreemcnt No.
03/SE(HYD)FP7/2022-23, Dated 17.03.2023 for an amount amount of 1,63.25,900.00 (Tendered amount
1,40.03.000.00 + GST@18%= Rs. 25,20,900) i.c. One crore Sixty Five Lakhs Twenty Five Thousund Nine
Hundred Rupees Only.

Datc of Stant : 17.03.2023
Due Date of Completion : 16.01.2024

Please complete the work as per scheduled dates above according to the conditions of the
contract.

A copy of contract agreement has been enclosed with this lelter.

Z (R. C. Gupta)
Superintending Enginecr
Hydraulics Circle, Bahadrabad

i

Letter No. - 343/ SE(Hyd)/FPZ.Dated — 17.03.2023

Copy to following for information and necessary action -
I.  Chief engincer (Design) and Director IRI, Roarkee.
2. Executive Engineer, Hydraulics Division, Bahadrabad,

e A ALl

Z (R. C. Gupta)

Superintending Engineer
Hydraulics Circle, Bahadrabad
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